FORM G (REISSUE)
INVITATION FOR EXPRESSION OF INTEREST FOR
SRIYA FARMS AND FEEDS PRIVATE LIMITED

OPERATING IN POULTRY INDUSTRY AT KOLAR, KARNATAKA

(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along | Sriya Farms and Feeds Private Limited
with PAN/ CIN/ LLP No. CIN: UO5000KA2015PTC079879

2. |Address of the registered office No. 208/B, 1st Stage, HBR Layout, 2nd Block, 80
Feet Main Road, Bangalore - 560043, Karnataka.

3. {URL of website NA
4. |Details of place where majority of Thedetails can be sought by sendingemail
fixed assets are located at sriyacimp{@ outlook.com
5. { Installed capacity of main products/services { The details can be sought by sending email
at sriyacirp@outiook.com

6. | Quantity and value of main products/ Nil
services sold in last financial year

7.| Number of employees/ workmen Nil

8. |Further detais including last available | The details can be sought by sending email
financial statements (with schedules) of | at sriyacirp@outiook.com

two years, lists of creditors, relevant dates
for subsequent events of the process are

available at:

9, |Eligbility for resalufion applicants under section The details can be sought by sending email
25(2)(h) of the Code is available at at sriyacirp@outiook.com

10. | Lastdate for receipt of expression of interest|21-February-2025 (21.02.2025)

11. | Date of issue of provisional list of 26-February-2025 (26.02.2025)
prospective resolution applicants

12 | Last date for submission of 03-March-2025 {03.03.2025)

" | objections to provisional list
13. | Date of issue of final list of 07-March-2025 (07.03.2025)

prospective resolution applicants

14. | Date of issue of information memorandum, | 07-March-2025 (07.03.2025)
evaluation matrix and request for resolution
plans to prospective resolufion applicants

15.] Last date for submission of resolution plans | 28-March-2025 (28.03.2025)

16. | Process email id to submit EOI Sriyacirp@outlock.com
For Sriya Farms and Feeds Private Limited
Sd/-
M V Sudarshan
06-February-2025 IBBI/IPA-D02/IP-N00561/2017-2018/11707

Bengaluru No. 984/13, 8th Main, Girinagar || Phase, Bangalore — 560 085
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FORM G (REISSUE)
INVITATION FOR EXPRESSION OF INTEREST FOR
SRIYA FARMS AND FEEDS PRIVATE LIMITED
OPERATING IN POULTRY INDUSTRY AT KOLAR, KARNATAKA

{Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of india

{insolvency Resolution Process for Corporate Persons) Ragulations, 2016)

RELEVANT PARTICULARS

Name of the cormporate debtor along | Snya Farms and Feeds Prnvake Limited
with PAN/ CIN/ LLP No. CIN: UOS000KA2015PTCOT9879

financial stalements (with schedules) of|at srivacirp@outiook com
two years, Ests of creditors, relevantdates|
for subsequent events of the process are|

2. |Address of the registered office No. 208/B, 1st Stage, HBR Layout, 2nd Block, 80
Feet MainRoad, Bangalore - 560043, Kamataka.
3. |URL of website NA
4. |Details of place where majority of The detais can be scught by sending email
foied assets are located [at srivackp@outook com
5. | Installed capacity of main productsiservices| The detads canbe sought by sendingemad
lat sriyacrp@outiook com
6. | Quanity and value of main products/ Ni#
services soid in last fimancal year
7.1 Number of employees/ workmen N
8. |Further detalls including last avaZable! The detads canbe sought by sending emad

avadableat: |

9. {Bighiity for rescluion applicants undersacion [ Thedetails canbe sought by sendingemail
252)h) of he Code s avalableat: {at sriyacEp@outiook com

10. | Last date for receipt of expression ofinterest| 21-February-2025 (21 02 2025)

11.| Date of issue of provisional Est of | 26-F ebruary-2025 (26 .02.2025)
prospecive resolution appicants

12_| Last date for submession of 03-March-2025 {03 03.2025)
objections 1o provesional st

13. | Date of issue of final kst of 07-March-2025 (07.032025)
prospecive resolution appiicants

14.]Date of issue of informafion memarandum, | 07-March-2025{07.03.2025)

evauation matrix and requesti for resoluion
plans 1o prospecive resolution appiicants

15.

Last date for submession of resduiion plans | 28-March-2025 {28.03 2025)

16.

06-Februany-2025
Bengaluru

Process email id o submit EOI | Sriyacip@outook com
For Sniya Farms and Feeds Private Limited
Sdi-
M V Sudarshan

IBBIIPA-O02/IP-NCOS61/2017-20 18/11707
No. 984/13, 8t Main, Girinagar || Phase, Bangalore — 560 085
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